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(b) The Company was taken over on 15th 

May, 1958 for a period of five years and 
subsequently the period has been extended till 
15th May, 1965; 

(c) The undertaking was engaged on 
works of great national importance, and was 
being managed in a manner which was likely 
to lead to a substantial fail in the production 
of essential articles. 

(d) The Board of Management is 
appointed by Government. It includes some   
Government  officers. 

(e) The information is being collected 
and will be placed on the table of the House 
later. 

SHRI SHIVA NAND RAMAUL: May I 
know the reason why this concern was taken 
over by the Government? 

SHRI C. SUBRAMANIAM: It is part of my 
answer that there was mismanagement of this 
project and that is why it was decided to take 
over this concern. 

SHRI ARJUN ARORA: May I know, Sir, 
whether in view of the fact that this concern 
was one of the Mundra concerns and grossly 
mismanaged and correctly taken over by the 
Government, whether the Government have 
examined the feasibility of taking it over  
permanently? 

SHRI C. SUBRAMANIAM: Sir, taking it 
over permanently would mean other 
implications also. Therefore that question will 
have to be examined further if the question of 
taking over arises. 

SHRI NIREN GHOSH: May .1 know, Sir,—
the hon. Minister said that it has other 
impldcations; whatever they might be—may I 
know, Sir, whether the Government will 
consider—this is an important question since 
the Minister himself has said that this is a 
very    very     important     engineering 

†The question was actually asked on the 
floor oi the House by Shri Shiva Nand 
Ramaul. 

project, so—the advisability of taking it over 
in the public sector? 

SHRI C. SUBRAMANIAM: If we take a 
decision, we take a decision. I do not think I 
can discuss this before we take a decision. 

SHRI ARJUN ARORA: The Minister has 
said that the concern was and is engaged in 
production of important essential items used 
by Government. May know whether the 
Government have any intention to hand it 
back to Mr. Mundra? 

SHRI C. SUBRAMAN.IAM: No, Sir; now 
Mr. Mundra is not in the picture at all. 

SHRI A. M. TARIQ: The hon. Minister has 
told us just now that the factory is in the 
interests of our nation, that there was 
mismanagement there and that was why they 
had taken it over. Now is there any proposal 
before the Government to nationalise this 
Jossep & Company, bring it in the public 
sector? If not, what are the difficulties? 

MR. CHAIRMAN: That question ha* been 
put in various forms. 

SHRI A. M. TARIQ: But it has not been put 
in the form of nationalisation, Sir. 

MR. CHAIRMAN: Only that word has not 
been used. 

SHRI C. SUBRAMANIAM: No, Sir, we are 
not considering nationalisation. 
♦545. [The questioner (Shri Sher Khan) 

was absent. For answer, vide col. 4145-46 
infra.] 

•546. [The questioner (Shri P. N. Kathjii) 
was absent. For answer, vide col. 4146-47 
infra.] 
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t [SANSKRIT   COMMISSION 

•547. SHRI B. N. BHAKGAVA: Will 
the Minister of EDUCATION be pleased to 
state what recommendations of the 
Sanskrit Commission have been 
implemented and what other work will be 
undertaken in this regard during the Third 
Five Year Plan period?] 
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+[THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION (SHRI 
BHAKT DARSHAN) : A statement is laid 
on the Table of the House. 

STATEMENT 
.In the light of the recommendations of 

the Sanskrit Commission, the Ministry of 
Education has launched several schemes 
for the development of Sanskrit 
education. Action taken on some of the 
more important recommendations of the 
Commission is indicated below: — 

(a) A Central Sanskrit Board has been 
set up to advise the Government 

† [  ] English translation. 

on matters relating to propagation and 
development of Sanskrit. 

(b) Grants-in-aid are being paid to 
voluntary Sanskrit Organisations etc. for 
various developmental projects. 

(c) Research scholarships are given to 
products of traditional Sanskrit 
Pathasalas. 

(d) Merit scholarships are paid to 
selected students, offering Sanskrit in 
High/Higher Secondary Schools. 

(e) Financial assistance is given for 
publication of valuable Sanskrit books 
and improvement in content and quality 
of Sanskrit journals. Quite a large number 
of important out-of-print Sanskrit books 
have already been got reprinted; many 
more will be coming out shortly. 

(f) An All India Sanskrit Elocu 
tion Contest is held annually under 
the auspices of the Government of 
•India in order to encourage the tradi 
tional style of Sanskrit exposition. 

(g) Financial assistance is being 
given to eminent Sanskrit Pandits, 
who are in indigent circumstances or 
to dependents of such Pandits who 
leave their Families unprovided for. 

(h) A Kendriya Sanskrit Vidya-peetha 
has been set up at Tirupati for providing 
facilities in the improved methods of 
teaching Sanskrit and conducting 
research in some of the specialised 
branches of Sanskrit learning. 

(i) A Scheme of the reorganised 
Sanskrit education in Pathasalas has been 
drawn out in consultation with the Central 
Sanskrit Board. In the meanwhile, an 
interim equivalence of existing Sanskrit 
examinations has also been finalised and 
the State Governments and Universities 
etc. have been requested to recognise th« 
equivalence for purposes of employment 
of Sanskrit teachers and to remove the 
disparity between the pay-scales of 
teachers of Sanskrit within various 
categories employed in Univar 
sities/Colleges/Schools. It has been 
impressed upon all the    Universities 
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that they should employ at least one 
traditional Sanskrit scholar and the 
scholar so employed should enjoy the 
same status and pay-scales as his 
counterparts trained on modern lines with 
equivalent degrees. 

(J) A provision of Rs. 75 lakhs exists 
in the Third Five Year Plan for the 
promotion of Sanskrit and the entire 
amount is likely to be utilised for the 
purpose. A larger provision has been 
proposed for the Fourth Five Year Plan. 

2. The following schemes are likely to 
be implemented in the year 1964-65: — 

(a) Providing facilities for the 
teaching of Sanskrit in Secondary 
Schools.—.It is proposed to give cent 
percent grants to State Governments for 
appointing Sanskrit teachers in such of 
the High/Higher Secondary Schools, 
where there is no provision for the 
teaching of Sanskrit either as a part of the 
composite course or as an optional 
subject of study. 

(b) Modernisation of Sanskrit 
Pathasalas.—it is proposed to give 
financial assistance to Sanskrit Patha-
talas for introducing modern subjects. 

(c) Improvements of pay-scales of 
Sanskrit Pandits in Pathasalas.—The 
scheme is being formulated in consul-
tation with the Central Sanskrit Board.] 

 

2. Shri J.    H.    Dave,    
Bharatiya 

Vidya Bhavan, Bombay-
Member. 

3. Dr.  R. N.  Dandekar, Head of 
the Department of Sanskrit and 
Prakrit Languages, University of 
Poona, Poona— Member. 

4. Prof. Vishva Bandhu, Director, 
Vishveshwaranand, Vedic Re-
search Institute, Hoshiarpur— 
Member. 

5. Shri  S.  N.  M. Tripathi, Vice- 
Chancellor, Varanaseya Sanskrit 
Vishvavidyalaya, Vara-nasi—
Member. 

6. Mm. Dr. Umesh Mishra, Vice- 
Chancellor, Kameshwara 
Singh Darbhanga Sanskrit 
Vishwavidyalaya, Darbhanga —
Member. 

7. Dr.  Siddheshwar Bhattacharya, 
Head of the Department of 
Sanskrit, Pali and Prakrit, Visva 
Bharati, Santi Niketan (West 
Bengal)—Member. 

8. Shri P. R. Naik, Joint Secretary 
to the Government of India, 
Ministry of Education,    New 
Delhi—Member. 
(Representative of the Ministry 
of Education). 

9. Dr. V. Raghavan, Head of the 
Department of Sanskrit, Madras 
University, Madras— Member. 
(Representative of the Ministry of 
Scientific Research and Cultural 
Affairs). 
10. Shri K. Sachidanandam, 

Deputy Financial Adviser 
(Educjation), Government of 
India, New Delhi—Member. 
(Representative of the Mini 
stry of Finance). 
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SHRI A. D.  MANI:   The  statement .-

says: — 
"Financial assistance is being given 

to eminent Sanskrit Pandits, who are in 
indigent circumstances or to 
dependents of such    Pandits 

who leave their families unprovided 
for." Would the Minister tell U3 what 

is the total  amount of money so far spent 
under this head? 

SHRI BHAKT DARSHAN: Sir, I have 
not got the exact figure. There was an 
allotment of Rs. 17,000 for the current 
financial year. But during the next 
financial year this amount will surely go 
up. 

SHRI A. D. MANI: Has any money 
been given so far? 

SHRI BHAKT DARSHAN: Sir, It is in 
the course of beine distributed. 

 
SHRI M. C. CHAGLA: May I answer 

that question? ,1 do not understand how 
it is a question of minorities' rep-
resentation. We are getting the best men 
available in Sanskrit. 

SHRI A. M. TARIQ: They are also in 
the minority communities. 

MR. CHAIRMAN: There it no ques-
tion of discussion. 

SHRI K. SANTHANAM: May I ask if 
the people who know Sanskrit do not 
form a very, very small minority? 

SHRI M. C. CHAGLA:  Why not? 
MR. CHAIRMAN: Mr. Santhanam 

suggests that they all represent a very 
small minority. 

†[ ]Hindi transliteration. 


